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Violation of Foreign Exchange Regula-
tion Act

2 6 4 9 . S H R I B A N W A R I LAL P U R O H IT :  

W ill the M inister of F IN A N C E  be p leased to 

state:

(a) w hether the officials of the  Enforce* 

m ent D irectorate at Bom bay arrested som e  

persons for violating the Foreign Exchange  

Regulation Act (FE R A ), 1973  during the past 

six months;

(b) if so, the details thereof; and

(c) the  action contem plated by G o vern -
m ent against these persons?

T H E  M IN IS T E R  O F  S T A T E  IN T H E  

D E P A R T M E N T  O F  E C O N O M IC  A F F A IR S  

IN T H E  M IN IS T R Y  O F  F IN A N C E  (S H R I 

E D U A R D O  F A L E IR O ): (a) to (c). During the  

last six m onths ending 30th June, 1989, 
officers of the D irectorate of Enforcem ent at 
Bom bay had arrested 60  persons. Out of 

these, 4 6  persons have since been released  

on bail. Tw o  persons are continuing under 

judicial custody as they could not furnished  

bail bond as per orders of the court. R em ain -
ing 12 persons are  in judicial custody as per 

orders of the  courts.

Appropriate action is taken against the  

offender as w arranted un d er the  law.

Circuiation of Freak Currency 
Notes

2 6 5 0 . S H R I B A N W A R I LAL P U R O H IT :  

W ill the M inister of F IN A N C E  be p leased to 

state:

(a) w hether the  circulation of freak  

currency notes is increasing day by day;

(b) if so, the  details of freak currency  

seized  by the R eserve  Bank of India during  

the  last one year; and

(c) the  steps taken  by G overnm ent to 

investigate the channel by which such freak  

currency is in circulation?

T H E  M IN IS T E R  O F  S T A T E  IN T H E  

D E P A R T M E N T  O F  E C O N O M IC  A F F A IR S  

IN T H E  M IN IS T R Y  O F  F IN A N C E  (S H R I 

E D U A R D O  F A LE IR O ): (a) to (c). F reak  

currency notes, also called defectively printed  

notes, are  very rare in com parison to the  

total printed notes in the  country. T h e  2  

currency/bank note printing presses at Nashik  

and D ew as printed a  total of 6 7 5 4  million 

pieces of notes during 1988  and 3 4 5 5  million 

pieces of notes in 1989  (upto June). O ut of 

this, only 1229  notes w ere  found to be defec -
tively printed in 1988  and only 180  defective  

notes w ere  noticed in 1989  (upto Jun e). T he  

currency/bank note printing presses exer-
cise m inute control so that defectively printed  

notes are  not despatched to R B I. W h en ever  

instances of defectively printed notes are  

brought to the notice of the concerned  

presses disciplinary action against those  

workm en who have handled these  notes at 
the tim e of printing/despatch is initiated.

Drug Smuggling from Burma

2 6 6 5 . S H R I B A N W A R I LAL P U R O H IT :  

W ill the M inister of F IN A N C E  be p leased to 

state:

(a) w hether there  has b een  an unprece-
dented spurt in drug sm uggling from  Burm a  

during the last few  m onths;

(b) if so, the  num ber of tim es, the  

Custom s authorities conducted raids at Indo- 

Burm a border to unearth the drug traffickers  

during the past few  months; and

(c) the steps G overnm ent propose to 

further strengthen its m achinery at Indo- 

B urm a border?
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